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NOTIFICATION

It is hereby notified for, general information that pursuant to the Order dated
06.11.2023 passed by the Disciplinary Committee of Bar Council of Delhi,
the licence to practice ‘of Mr. Peeush Kulshreshtha, (D/870-A/ 1990), R/o
o Chamber No. 41, Lawyers Chambers, 1st Floor, Karkardooma Court, Delhi-
110032, has been suspended from practice as an Advocate in or before any
) . Court -of Law for a period of 7 (Seven) years from date of order i.e.
06.11.2023 to 05.11.2030, on finding him guilty of gross misconduet for
creating forged and fabricated Court Decree.

» ,{:h _5 ~ This .hg_s vemanat_eig_ from the Complaint No. 256/2022 titled
/,// Ms. Kamlesh GHpia? Gransdir. Peeush Kulshreshtha.
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1. The 1st Additionhal Solicitor General of India, Supreme Court.of o AR
-~ New!Delhi. . o o 92
2. The Secretary, Bat Council of India, 21, Rouse Avenue, New Delhi =~
3i The Secretaries of All Bar Associations, Delhi ‘
The Secretaries of All State Bar Councils.

The Registrar, Supreme Court of India, New Delhi

The Registrar General, High Court of Delhi, New Delhi

The Registrar General, All High Courts in India

The District & Session Judge, Tis Hazari Courts, Delhi

The District Judges in all 8 Districts of Delhi

10. The District Magistrates in all 9 Districts of Delhi _ -

11. The Secretary, Ministry of Law, Justice & Co, Affairs, New Delhi
1?8 Kamlesh Gupta w/o Late Dinesh Kumar Gupta, 2/120, 1st Floor, Sunder
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% Aihar, Paschim Vihar, Delhi-110087. .~

15. Mz, Peeush Kulshreshtha, (D/870-A/1990), Chamber No. 41, Lawyers
' Chambers, 1t Floor, Karkardooma Court, Delhi-110032.. o
Alsoat :- 104/ 1, 3 Floor, Laxmi Nagar, Ramesh Park, Delhi- 110092,
(You are directed to submit your oériginal Enrolment Certificate & identity Card

issued by the Bar Council of Delhi.)

B.O. : 1-F, LaWyéré' Chambers, High Court of Delhi, New Delhi-110 003 Ph.: 23387701
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Secretary, Bar Council of Delhl 2/6 Sm Fort lnstltutlonal Area, Khé] Gaon Marg,ANew_ elhiz110049, for
information and necessary action to - S -

All the Ld. Principal District. & Sessions Judges, Delhll New: Delhl (except Central-Dlstnct)
The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts, Delhi. '
All the Ld.. Judicial-Officers posted in CentraI-Dlstrlct Tis Hazari:

"Courts Delhl
The Chairman, WebSIte Committee, Tis’ Hazan Courts, Delh| Wlt’n'the request t
on the Website of Delhi District Courts as per rule;
57" Dealing official-for uploading the same:on Centralized Webs;te through LAYERS as:per rules

6. P.S.to Ld. Principal District & Sessnons Judges (HQs), Delhi forinformation.
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load the same

Encl. As above




